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WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Progress of Paramparagat Krishi Vikas Yojana

2721 SHRI K. SOMAPRASAD: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) the progress of Paramparagat Krishi Vikas Yojana (PKVY) during the last

four vears, State-wise;

(b) the details of area under organic cultivation since 2014 to 2018, State-wise;

and

(c) the details and number of farmers selected for financial assistance of
T50,000/- per hectare per-farmer from Kerala during 2014 to 2018?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) The State-wise funds allocated, released
and clusters formed under Parampragat Krishi Vikas Yojana (PKVY) during the last four

years is given in Statement-I (See below).

(b) The State-wise details of area under organic cultivation under the schemes
Paramparagat Krishi Vikas Yojana (PKVY), Mission Organic Value Chain Development
for North Eastern Region (MOVCDNER) and National Programme of Organic Production
(NPOP) since 2014 to 2018 are given in Statement-II (See below).

(c) Under the PKVY scheme total allocation of funds is ¥3219.52 Lakhs and fund
release 1s ¥1760.17 lakh for 619 clusters during the year 2015-16 to 2018-19. 7329 nos.
of farmers are benefitted under the scheme in the State of Kerala. The detail of
funds allocated, released and cluster formed in the State of Kerala is given in

Statement-II1.



Statement-I

Details of the State-wise physical & financial progress repori under PKVY schemes being imp
during 2015-16 to 2018-19

Sl Name of the 2015-16 lst year 2016-17 2nd year 2017-18 3rd year 2017-18 (Rs in lakh)
No. State

No. of  Allocation Release Allocation Release Allocation Release No. of  Allocation Release
clusters New fornew  fornew

Clusters clusters  clusters

1 2 3 4 5 6 7 8 9 10 11 12

1. Andhra Pradesh 433 185447  1100.15  1308.50 79817 75988 292.93 867 156321 363.25

2 Bihar 327 140049  1050.37 988.17 66426  573.86 0.00 100 428.28 214.14
3. Chhattisgarh 188.00 805.17 603.88 568.12 31478 32992 314.16 12.00 51.39 25.70
4. Gujarat 100 428.28 178.45 30219 238.83 17549 0.00 0 0.00 0.00
8 Goa 4 17.13 7.14 12.09 0 7.02 0.00 0 0.00 0.00
6. Haryana 20 85.66 53.53 60.44 45.98 35.10 0.00 0 0.00 0.00
7. Jharkhand 100 428.28 321.21 30219 20314 17549 0.00 150 642.43 32121
8. Kamataka 545 233415 194512  1646.96 81527 95643 122464 0 0.00 0.00
9 Kerala 119 509.66 382.22 35961 0 20883 307.24 500 214142 1070.71

10.  Madhya Pradesh 880 3768.90 282667 265931 17876 154433 181394 500 214142 1070.71
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1 2 3 4 5 6 7 8 9 10 11 12

29, Uttarakhand 550 353335 196297 249310 20194 144781 2668.08 s 224.85 11242

30.  Andaman and 68 485.39 130 34249 0 19889 0.00 0 0.00 0.00
Nicobar

31.  Daman and Diu 55 392.59 23535

32.  Dadraand Nagar 500 3569.04 1000
Haveli

33, Delhi 500 3569.04 47145

34.  Puduchemry 8 57.10 28.55

35.  Chandigarh

36.  Lakshadweep

37.  Other Expenses 24.85 0.00

Torer 7208 33763.09 2261960 2382296 1521888 1383458 11889.70 4683 1760461  8138.68

Total fund released in 2017-18 is ¥ 20346.29215 lakh (Including fund released for model organic clusters ¥307.91 lakh and 10 lakh for the salary
Total fund released in 2018-19 is ¥ 17527.39 lakh (Including fund released for model organic clusters ¥74.2047 lakh).
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Statement-IT

State-wise area covered under Organic Farming for the yvear till date
{Area in Ha)

Under National Program of Organic Production =~ Paramparagat  Mission
(NPOPY* Krishi Vikas Organic

Yojana Value Chain

{PKVY) Development

for North

Eastern

Sl No. State Name Organic In Region
area Conversion (MOVCDNER)

1 2 3 4 5 6
L. Andhra Pradesh 12037551 11190.775 26000 -
2 Arunachal Pradesh 21.490 3789769 380 5000
3 Assam 1952.598 31446.173 4400 5000
4 Bihar 0.000 1.730 8540 -
3. Chhattisgarh 4555575 16103.931 4000 -
6, Goa 14133.973 1648.390 20 -
7 Gujarat 45868.039 28513.854 2000 -
8. Haryana 7851.308 664.058 400 -
9, Himachal Pradesh 8192.784 10921.265 4200 -
10, Jammu and Kashmir 12570367 22010.607 560 -
11. Jharkhand 159.660 46620.466 5000 -
12.  Karnataka 26539.526 63490.668 10000 -
13.  Kerala 13519393 10972.633 12330
14 Lakshadweep 885.075 (0.000 - -
15.  Madhya Pradesh 379017532 405328.981 27600 -

16.  Maharashtra 119443 434 160296915 25160 -
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1 2 3 4 5 6
17, Manipur 0.000 240.100 600 5000
18 Meghalaya 1402522 8611.646 a0 6430
19, Mizoram 0.000 50000 680 4053
20, Nagaland 1651.110 3074.964 480 6000
21, Delhi 17312 0.000 10000 -
22 Odisha 41198.176 57630.360 6400 -
23, Pudhcherry 2835 0.000 160 -
24 Punjab 779379 1046.700 5000 -
Rajasthan 68203.256 160729926 23000 -
Sikkim 389659.089 4936.738 3000 12435
27 Tamil Nadu 2119366 3181.771 2240 -
28 Telangana 4315956 6226.090 13800 -
29 Tripura 203.560 0.000 1000 2000
30,  Uttar Pradesh 70397322 25961.493 12400 -
31.  Uttarakhand 32061.548 21029.254 11700 -
32 West Bengal 3831.781 687.900 2400 -
33, Andaman and - - 1360 -

Nicobar Islands

34 Daman and Diu - - 1100 -
35 Dadar and Nagar - - 10000 -
Haveli
Totar 911901.522 1106407.157 237820 45918

Granp Torar (area covered under NPOP, PKVY & MOVCDNER): 23.02 Lakh Ha.

*Source: Data provided by the accredited Certification Bodies under NPOP on Tracenet.
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Statement-I1TT

Details of physical and financial progress of the State of Kerala

Year Financial Progress (3 in lakh)
Total Plan Achievement Allocation Amount Release

2015-16 Formation of Work continue 50966 38222
2016-17 119 Clusters on existing 35961 -
2017-18 119 clusters 208.83 30724
2017-18 Formation of Work continue 214142 1070.71

500 new on new

clusters 500 clusters
2018-19

TotaL 321952 1760.17

Burden of additional cost on organic food

2722 SHRI MAJEED MEMON: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether it has come to Government's notice that, according to a recent
ASSOCHAM-EY joint study, switch to organic {ood is likely to cost an additional
21,200-1,500 per month for a family;

(b) if so, the reasons for lack of standardized organic agriculture inputs and

subsidy on organic nputs; and

(¢) the manner in which Government proposes to tackle the challenges, such as,
supply chain issues, global competitiveness and absence of proper branding and

packaging faced by the organic sector in the country?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to {c¢) A study has been conducted
by Emst & Young LLP (EY) in the instance of ASSOCHAM. In the report various
challenges in the promotion of organic farming were emphasised viz. in certification
process, certification standards, lack of standardization for the certification of different

commodities, lack of standardized organic inputs, subsidy on organic inputs etc.

The Government of India has taken steps to improve the regulatory framework of

organic products/inputs along with rolling out of several schemes to incentivize organic



